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पįरपũ
Circular

Ůित / To,

सभी बीमाकताŊ िवदेशी पुनबŎमाकताŊओ ंकी शाखाओ,ं लायड्स इंिडया सिहत
All Insurers including Branches of Foreign Reinsurers, Lloyds India

िवषय: भारतीय जोİखम आधाįरत पँूजीगत ढाँचे के संबंध मŐ तकनीकी मागŊदशŊन - माũाȏक Ůभाव 
अȯयन-1
Subject: Technical Guidance in respect of Indian Risk Based Capital Framework -
Quantitative Impact Study-1

1. यह पįरपũ बीमा िविनयामक और िवकास Ůािधकरण अिधिनयम, 1999 की धारा 14(2)(ङ) Ȫारा Ůदȅ 
शİƅयो ंका Ůयोग करते Šए जारी िकया जाता है।

    This circular is issued in exercise of powers conferred by Section 14 (2) (e) of the 
Insurance Regulatory and Development Authority Act,1999.

2. ŮयोǛता: यह पįरपũ सभी जीवन बीमाकताŊओं, साधारण बीमाकताŊओ,ं œːडअलोन ˢा˖ 
बीमाकताŊओ,ं पुनबŎमाकताŊओ,ं िवदेशी पुनबŎमाकताŊओ ंकी शाखाओं तथा लायड्स इंिडया के िलए लागू 
होगा।

    Applicability: This circular shall be applicable to all Life Insurers, General Insurers, 
Standalone Health Insurers, Reinsurers, Branches of Foreign Reinsurers and Lloyds 
India.

3. भारतीय बीमा िविनयामक और िवकास Ůािधकरण (आईआरडीएआई) ʩवसाय करने मŐ सुगमता लाने 
और `2047 तक सभी के िलए बीमाʼ के अंितम लƙ को अंितम ŝप से Ůाɑ करने के उȞेʴ से वैिʷक 
सवŖȅम Ůथाओं के साथ भारतीय बीमा उȨोग का सुयोजन करने के िलए िविभɄ पहलŐ करता रहा है। 
एक Ůमुख पहल भारतीय बीमा उȨोग के िलए एक जोİखम आधाįरत पँूजी (आरबीसी) ढाँचे के िवकास 
और कायाŊɋयन से संबंिधत है। इस Ůयास के एक भाग के ŝप मŐ वतŊमान पँूजीगत और शोधन-Ɨमता 
संबंधी आवʴकताओं को युİƅयुƅ बनाने के सु˙ʼ उȞेʴ के साथ एक समिपŊत आरबीसी िमशन 
मोड टीम गिठत की गई थी।

    The Insurance Regulatory and Development Authority of India (IRDAI) has been taking 
various initiatives to align the Indian Insurance Industry with the global best practices 
with the aim of ease of doing business and finally to achieve the last mile of ‘Insurance 
for All by 2047’. One of the key initiatives pertains to development and implementation 
of a Risk Based Capital (RBC) Framework for Indian insurance industry. As a part of 
this endeavour, a dedicated RBC Mission Mode team was constituted with the explicit 
objective of rationalizing the current capital and solvency requirements.
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4. अंतररा Ō̓ ीय बीमा पयŊवेƗक संघ (आईएआईएस) के बीमा पँूजीगत मानक और बीमा मुƥ िसȠांतो ंसिहत 
वैिʷक Ůथाओ ंके संबंध मŐ िवˑृत अȯयन, िवचार-िवमशŊ और चचाŊओ ंके बाद, अɊ अिधकार-Ɨेũो ंके 
आरबीसी ढाँचे सिहत सावŊजिनक पŠँच मŐ उपलɩ िविभɄ अɊ दˑावेजो ं का ȯान रखते Šए, 
बीमाकताŊओ ंȪारा आिथŊक पँूजीगत įरपोटŘ की Ůˑुितयो,ं िविभɄ िवदेशी पयŊवेƗी Ůािधकरणो ंके साथ 
चचाŊओ ं और बीमा उȨोग के साथ िवˑृत परामशŊ के उपरांत, Ůथम माũाȏक Ůभाव अȯयन 
(Ɛूआईएस1) संचािलत करने के िलए भारतीय जोİखम-आधाįरत पँूजी (इंड-आरबीसी) ढाँचे का िवˑृत 
िववरण देते Šए एक Ůारंिभक तकनीकी मागŊदशŊन दˑावेज तैयार िकया गया है। 

    After detailed study, deliberations and discussions on global practices including 
Insurance Capital Standard and Insurance Core principles of International Association 
of Insurance Supervisors (IAIS), considering various other documents available in the 
public domain including RBC framework of other jurisdictions and submissions of 
Economic Capital reports by insurers, discussions with various foreign supervisory 
authorities and extensive consultation with insurance industry, an initial Technical 
Guidance document has been prepared detailing the Indian Risk Based Capital (Ind-
RBC) framework for carrying out the first Quantitative Impact Study (QIS1).  

 
5. उƅ Ɛूआईएस1 अपेिƗत ŝपांतरण की िदशा मŐ पहला बड़ा कदम होगा तथा यह एक जोİखम 
आधाįरत ̊िʼकोण का अनुसरण करते Šए पँूजी और शोधन-Ɨमता की आवʴकताओ ंके पįरमाणन के 
िलए Ůˑािवत ढाँचे के भारतीय बीमा उȨोग पर संभािवत Ůभाव का िनधाŊरण करने मŐ सहायता करेगा। 
Ɛूआईएस1 के पįरणाम बीमाकताŊओ ंके Ȫारा 30 नवंबर, 2023 को या उससे पहले Ůˑुत िकये जाएँगे। 

    The QIS1 shall be the first major step towards desired transformation and shall help in 
assessing the likely impact on the Indian Insurance Industry of the proposed framework 
for quantification of capital and solvency requirements following a Risk based 
approach. The results of QIS1 shall be submitted by insurers on or before 30th 
November, 2023.  

 
6. बीमाकताŊ 31 माचŊ, 2023 की İ˕ित के अनुसार बीमांिकक मूʞांकन के िलए Ůयुƅ डेटा के साथ 
तकनीकी मागŊदशŊन दˑावेज के अनुसार उƅ Ɛूआईएस1 का संचालन करŐ गे। पूरक सूचना के साथ 
तकनीकी मागŊदशŊन दˑावेज और पįरणामो ंकी Ůˑुित के िलए संबȠ टे̱ɘेटो ंसे संबंिधत आवʴकताएँ, 
Ɛूआईएस1 िन˃ादन से Ůाɑ पįरणामो ंकी Ůˑुित की पȠित (मोड) बीमाकताŊओ ंको अलग से सूिचत 
की जा रही हœ। 

    Insurers shall carry out the QIS1 as per the Technical Guidance document with the 
data used for Actuarial Valuation as at 31st March, 2023. Technical Guidance document 
and requirements regarding associated templates for submission of results, mode of 
submission of results from QIS1 exercise along with supplementary information is 
being informed separately to the insurers. 
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As clarified above, QIS1 results shall indicate initial assessment and the Technical 
Guidance on proposed framework may further be refined based on these results as 
well as suggestions/feedback from the industry. The insurers may please note that the 
Technical Guidance shall be for the purpose of QIS1 only and should not be interpreted 
as indicative of final decision of the IRDAI on RBC framework. It is noteworthy that 
this is a separate exercise and insurers shall continue to submit regulatory 
returns as mandated by the current regulatory regime as and when due. 

I 
l 

tra'~ .115/1, lfil\Fi~II:@" f6~cR-;-iF1¢xl-i:rJ6T,, ~Tlilr<:: - 500032 
Survey No. 115/1, Financia l District, Nanakramguda, Hyderabad 500 032 

~lfl~ Phone: 040-20204000; www.irda.g_ov.io. 

-gN/Page 3 


	10 Aug 2023 RBC Cir 158 Risk Based Capital Framework - Quantitative Impact Study-1&2
	doc20445920240206144821

